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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



The Patent Office Journal No. 33/2018 Dated  17/08/2018                                    31704 

 

 

REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 252603  

 

 

CLASS 15-02 

M/S M. B. MACHINERY CORPN. (REGD.), VILLAGE GILL, 

MALERKOTLA ROAD, LUDHIANA -141116 (PUNJAB) INDIA. 

WHOSE PROPRIETOR IS:- JAGDHIR SINGH.  

DATE OF REGISTRATION  22/03/2013 

TITLE  PIPE FOR JETTING PUMP 

PRIORITY NA  

DESIGN NUMBER 252648  

 

 

CLASS 13-03 

PARVEEN KUMAR GARG, 2975, SANT NAGAR, RANI 

BAGH, DELHI -110034, INDIA. 

DATE OF 

REGISTRATION  
25/03/2013 

TITLE  SWITCH PLATE 

PRIORITY NA  

DESIGN NUMBER 276736  

 

 

CLASS 14-04 

LG ELECTRONICS INC., 128, YEOUI -DAERO, 

YEONGDEUNGPO-GU, SEOUL, 07336, REPUBLIC OF KOREA 

DATE OF 

REGISTRATION  
16/10/2015 

TITLE  

NAVIGATION DEVICE FOR A 

VEHICLE WITH GRAPHICAL USER 

INTERFACE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2015-0021579  27/04/2015 REPUBLIC OF KOREA 
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DESIGN NUMBER 241913  

 

 

CLASS 08-06 

SURAJ METAL, 4, PARSANA SOCIETY, NR. 73, SCHOOL 

RAJKOT -GUJARAT (INDIA), PROPRIETOR IS 

SHOBHNABEN R BARASIYA.  

DATE OF 

REGISTRATION  
29/12/2011 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 252123  

 

 

CLASS 11-02 

NARENDRA CHUNILAL SONI, 175, PRINCESS STREET, 

V. K. BUILDING, 2ND FLOOR, MUMBAI -400002, 

MAHARASHTRA, INDIA.  

DATE OF 

REGISTRATION  
06/03/2013 

TITLE  PYRAMID DOME 

PRIORITY NA  

DESIGN 

NUMBER 
252217   

 

 

 

 

 

 

 

CLASS 08-06 

SHREE GANESH TECHNOCAST, 5, 

AJIVASAHAT, KHIJADAWARI SHERI, 

THORDA, RAJKOT - GUJARAT (INDIA). 

PROPRIETOR IS HARESHBHAI BABUBHAI 

DUDHATRA.  

DATE OF 

REGISTRATION  
08/03/2013 

TITLE  HANDLE 

PRIORITY NA  
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DESIGN NUMBER 252319  

 

 

CLASS 23-01 

PRAKASHBHAI D. JARSANIYA., 4, SHREENATHJI ESTATE, NR. G.V.M.M., 

B/H. DEVBHUMI ESTATE, SINGARVA ROAD, ODHAV, AHMEDABAD -

382430, GUJARAT STATE, INDIA. PROPRIETOR OF M/S. ASHOK 

POLYMERS  

DATE OF REGISTRATION  15/03/2013 

TITLE  BALL VALVE  

PRIORITY NA  

DESIGN NUMBER 278089  

 

 

CLASS 08-06 

ALIGHT TECHNOCAST, 4 -B, PATELNAGAR, 80 FEET ROAD, RAJKOT -

360002-GUJARAT -(INDIA). PARTNERS ARE (1) DUSHYANTBHAI 

KESHUBHAI KORAT (2) ROHITBHAI MANSUKHBHAI VEKARIYA (3) 

JEVINBHAI MAYIRBHAI PATEL.  

DATE OF REGISTRATION  04/12/2015 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 278149  

 

 

CLASS 13-03 

VEECO ELECTRICALS, D -116, PHASE-7, INDL. AREA, MOHALI -160055 

(PUNJAB) INDIA, WHOSE PROPRIETOR IS: - ANIL KUMAR GUPTA.  

DATE OF REGISTRATION  07/12/2015 

TITLE  CONTROL SWITCH 

PRIORITY NA  



The Patent Office Journal No. 33/2018 Dated  17/08/2018                                    31707 

 

 

DESIGN NUMBER 278217  

 

 

CLASS 24-02 

ELECTROLAB (INDIA) PVT. LTD., 401, TIRUPATI UDYOG, I.B. PATEL ROAD, 

OFF. WESTERN EXPRESS HIGHWAY, GOREGAON (EAST), MUMBAI -400063, 

MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  09/12/2015 

TITLE  
AEROSOL CELL FOR FLOW THROUGH CELL 

DISSOLUTION TESTER 

PRIORITY NA  

DESIGN NUMBER 278236  

 

 

CLASS 17-04 

S.S.J. EXPORTS, MUSTEFABAD, SHAMSHI COLONY, RAMPUR ROAD, 

MORADABAD -244011, U.P., INDIA. WHOSE PARTNERS ARE:- KAUSAR 

HUSSAIN & PARVEZ AKHTAR.  

DATE OF REGISTRATION  09/12/2015 

TITLE  ALTAR BELL  

PRIORITY NA  

DESIGN NUMBER 287449  

 

 

CLASS 09-03 

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI 

DAMAN, DAMAN - 396210, (UNION TERRITORIES), INDIA, WHOSE 

PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV.  

DATE OF REGISTRATION  04/10/2016 

TITLE  LUNCH BOX 

PRIORITY NA  
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DESIGN NUMBER 278856  

 

 

CLASS 12-14 

SAURAV GROVER, 160-E, PHASE-IV, FOCAL POINT, LUDHIANA -141010 

(PUNJAB) INDIA.  

DATE OF REGISTRATION  29/12/2015 

TITLE  RICKSHAW 

PRIORITY NA  

DESIGN NUMBER 278895  

 

 

CLASS 15-02 

ASHOKBHAI MANJIBHAI SANKHARAVA, SURVEY NO 36 PLOT NO 5 

B/H SHIVANAND CASTING GONDAL ROAD VAVDI, RAJKOT 

GUJARAT, INDIA.  

DATE OF REGISTRATION  29/12/2015 

TITLE  SUBMERSIBLE VENTURI JET AREATOR 

PRIORITY NA  

DESIGN NUMBER 303016  

 

 

CLASS 04-02 

AKSHAY GUPTA, 10A, RAJANI SEN ROAD, 4TH FLOOR, KOLKATA -700026, 

WEST BENGAL.  

DATE OF REGISTRATION  27/02/2018 

TITLE  TOOTH BRUSH 

PRIORITY NA  
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DESIGN NUMBER 252837  

 

 

CLASS 09-01 

DABUR INDIA LIMITED, CORPORATE OFFICE KAUSHAMBI, SAHIBABAD -

201010, DISTT. GHAZIABAD (U.P.) INDIA.  

DATE OF REGISTRATION  03/04/2013 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 279508  

 

 

CLASS 12-16 

MAHINDRA & MAHINDRA LTD., GATEWAY 

BUILDING, APOLLO BUNDER, MUMBAI 400001.  

DATE OF 

REGISTRATION  
18/01/2016 

TITLE  ROOF CONSOLE IN A VEHICLE 

PRIORITY NA  

DESIGN 

NUMBER 
303414  

 

 

 

 
 

CLASS 26-02 

EVEREADY INDUSTRIES INDIA 

LIMITED, 1 MIDDLETON STREET, 

KOLKATA - 700071 

DATE OF 

REGISTRATION  
09/03/2018 

TITLE  TORCH 

PRIORITY NA  
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DESIGN NUMBER 241668  

 

 

CLASS 09-01 

M/S. NUZEN HERBAL PRIVATE LIMITED, PLOT NO.1343, ROAD NO. 67, 

JUBLIEE HILLS, HYDERABAD -500033, ANDHRA PRADESH, INDIA. 

DATE OF REGISTRATION  22/12/2011 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 278572  

 

 

CLASS 24-02 

MR. SACHIN G. LOKAPURE, 5099, NEAR ASHA TALKIES, OPP. 

OMKAR APARTMENT, SHANIWAR PETH, MIRAJ -416410, DIST-

SANGLI, MAHARASHTRA, INDIA, PROPRIETOR OF SAGLOÂ® 

RESEARCH EQUIPMENT  

DATE OF REGISTRATION  22/12/2015 

TITLE  
LIGHT FOCUSING DEVICE FOR LED 

PANEL 

PRIORITY NA  

DESIGN NUMBER 278649  

 

 

CLASS 15-09 

GURTEJ SINGH, C/O. M/S. CHAANY AGRO INDUSTRIES (REGD.), OF 

VILLAGE -SIRYEWALA, TEHSIL -PHUL, DIST. BATHINDA -151206 (PUNJAB), 

INDIA.  

DATE OF REGISTRATION  23/12/2015 

TITLE  
ROTARY RIPPER BULLET FOR 

AGRICULTURAL MACHINE TOOLS 

PRIORITY NA  
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DESIGN NUMBER 278750  

 

 

CLASS 25-03 

S.P. RECYCLE INDUSTRIES, H-89, MIG COLONY, BEHIND MIG POLICE 

STATION, INDORE (MADHYA PRADESH) INDIA PIN CODE 452001. WHOSE 

PARTNERS ARE MRS. BINDU MISHRA AND NAVEEN MISHRA.  

DATE OF REGISTRATION  26/12/2015 

TITLE  PORTABLE TOILET UNIT 

PRIORITY NA  

DESIGN NUMBER 303341  

 

 

CLASS 08-06 

MR. MANISHBHAI B. NONDHANVADARA., SHAKTI SILVER STONE -1, 

STREET NO-3, PLOT NO-26, NR. OSCAR TOWER, 150 FT RING ROAD, 

RAJKOT -360005, GUJARAT, INDIA. 

DATE OF REGISTRATION  08/03/2018 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 296376  

 

 

CLASS 09-01 

THE PUNJAB SARBAT HOUSE, 22D, LOCK GATE ROAD, KOLKATA - 700002, 

PARTNERS ARE AJAY ARORA, SMT MINU ARORA AND ANUJ ARORA.  

DATE OF REGISTRATION  03/08/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 296394  

 

 

CLASS 31-00 

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED, EQUINOX 

BUSINESS PARK, TOWER 3, 1ST FLOOR, EAST WING, LBS MARG, KURLA 

(WEST), MUMBAI - 400 070, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  03/08/2017 

TITLE  MIXER-GRINDER 

PRIORITY NA  

DESIGN NUMBER 296931  

 

 

CLASS 13-03 

SIEMENS AKTIENGESELLSCHAFT, WERNER -VON-SIEMENS-STRAßE-1, 80333 

MÜNCHEN, GERMANY.  

DATE OF REGISTRATION  23/08/2017 

TITLE  PANEL FOR A FAULT INDICATION DEVICE 

PRIORITY NA  

DESIGN NUMBER 296614  

 

 

CLASS 09-03 

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, 

DAMAN - 396 210, (UNION TERRITORIES), INDIA, PARTNERS ARE SACHIN 

SACHDEV & MANASI SACHDEV  

DATE OF REGISTRATION  11/08/2017 

TITLE  CONTAINER WITH LID 

PRIORITY NA  
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DESIGN NUMBER 296630  

 

 

CLASS 12-09 

MAHINDRA & MAHINDRA LIMITED, SWARAJ DIVISION AT 

FARM EQUIPMENT SECTOR, PHASE IV, INDUSTRIAL AREA, 

S.A.S. NAGAR (MOHALI), DISTT, S.A.S. NAGAR, PUNJAB-

160055. 

DATE OF 

REGISTRATION  
11/08/2017 

TITLE  TRACTOR 

PRIORITY NA  

DESIGN NUMBER 296656  

 

 

CLASS 13-03 

LARSEN AND TOUBRO LIMITED, L&T HOUSE, BALLARD ESTATE, P.O 

BOX NO. 278, MUMBAI - 400001, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  12/08/2017 

TITLE  PUMP CONTROLLER 

PRIORITY NA  

DESIGN NUMBER 296668  
 

 

 

 
 

CLASS 07-01 

POLYSET PLASTICS PVT. LTD., 901-906, 9TH FLOOR, I. B. PATEL ROAD, 

GOREGAON (E), MUMBAI - 400063, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  14/08/2017 

TITLE  GLASS 

PRIORITY NA  
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DESIGN NUMBER 296710  

 

 

CLASS 28-02 

ELC MANAGEMENT LLC, 155 PINELAWN ROAD, SUITE 345 

SOUTH, MELVILLE, NY 11747, USA.  

DATE OF REGISTRATION  16/08/2017 

TITLE  COSMETIC COMPACT CASE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/594,226  16/02/2017 U.S.A. 
 

DESIGN NUMBER 297332  

 

 

CLASS 15-05 

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY, 

WILTSHIRE, SN16 0RP, THE UNITED KINGDOM  

DATE OF REGISTRATION  07/09/2017 

TITLE  
FILTER ASSEMBLY FOR A VACUUM 

CLEANER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6009133  16/03/2017 U.K. 
 

DESIGN NUMBER 296978  

 

 

CLASS 09-03 

1.NATIONAL INSTITUTE OF DESIGN, PALDI, AHMEDABAD -380007 

GUJARAT.  2. NITISH PATIL, 4/12, SM COMP. GHARTAN PADA 1, S.P. ROAD, 

DAHISAR E. MUMBAI -400068. 

DATE OF REGISTRATION  25/08/2017 

TITLE  BOX 

PRIORITY NA  
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DESIGN NUMBER 297192  

 

 

CLASS 09-01 

SAILESH SHAH, 329/331, BADAMWADI, 2ND FLOOR, OPP. SWADESHI 

MARKET, KALBADEVI ROAD, MUMBAI 400 002.  

DATE OF REGISTRATION  01/09/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 297510  

 

 

CLASS 12-11 

HONDA MOTOR CO. LTD., 1 - 1, MINAMI - AOYAMA 2 - 

CHOME, MINATO - KU, TOKYO 107- 8556 JAPAN. 

DATE OF 

REGISTRATION  
13/09/2017 

TITLE  SIDE COVER FOR MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-005741  22/03/2017 JAPAN 
 

DESIGN NUMBER 297519  

 

 

CLASS 08-08 

MAFI AB, ÖRJASVÄGEN 4, MORA 792 36, SWEDEN. 

DATE OF REGISTRATION  13/09/2017 

TITLE  FASTENING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004060457  21/06/2017 EUIPO 
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DESIGN NUMBER 297557  

 

 

CLASS 13-03 

GIGALANE CO., LTD., 46, SAMSUNG 1-RO 5 GIL, HWASEONG-SI, GYEONGGI-

DO, KOREA/REPUBLIC OF KOREA  

DATE OF REGISTRATION  14/09/2017 

TITLE  
GROUND FOR SIGNAL TRANSMISSION 

CONNECTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0012138  15/03/2017 REPUBLIC OF KOREA 
 

DESIGN NUMBER 298210  

 

 

CLASS 15-04 

LARSEN & TOUBRO LIMITED, L&T HOUSE, BALLARD ESTATE, P.O. BOX NO. 

278, MUMBAI -400 001, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  06/10/2017 

TITLE  PNEUMATIC TYRE ROLLER 

PRIORITY NA  

DESIGN NUMBER 298212  

 

 

CLASS 15-04 

LARSEN & TOUBRO LIMITED, L&T HOUSE, 

BALLARD ESTATE, P.O. BOX NO. 278, MUMBAI -

400 001, MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
06/10/2017 

TITLE  

COMPACT SKIDDER 

MATERIAL HANDLING 

EQUIPMENT 

PRIORITY NA  
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DESIGN NUMBER 305459  

 

 

CLASS 09-03 

SAVITA OIL TECHNOLOGIES LIMITED, 66 -67, NARIMAN BHAVAN, NARIMAN 

POINT, MUMBAI -400021, STATE OF MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  09/05/2018 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 269392  

 

 

CLASS 09-03 

SHRI MAA DISTRIBUTIONS (INDIA) PVT. LTD., 1107, HEMKUNT 

HOUSE, 6 RAJENDRA PLACE, NEW DELHI -110008. 

DATE OF REGISTRATION  09/02/2015 

TITLE  PACKAGE FOR CANDIES 

PRIORITY NA  

DESIGN NUMBER 305722  
 

 

 

 
 

CLASS 11-02 

SH. VIJAY KUMAR, A -206, SHASTRI NAGAR, DELHI -110052, (INDIA). 

DATE OF REGISTRATION  17/05/2018 

TITLE  TROPHY 

PRIORITY NA  
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DESIGN NUMBER 305800  

 

 

CLASS 21-01 

M/S BALAK CREATIONS, 161, 2ND FLOOR, LANE NO. 9, VILLAGE 

SHALAMAR, DELHI -110088, PROPRIETOR IS SAYYAM 

CHHABRA.  

DATE OF REGISTRATION  21/05/2018 

TITLE  BALL POOL 

PRIORITY NA  

DESIGN NUMBER 290604  

 

 

CLASS 24-01 

ANDHRA CHEMICAL SUPPLIES, 5 -3-833, MALAKUNTA ROAD, 

GOSHAMAHAL, HYDERABAD - 500012. 

DATE OF REGISTRATION  03/02/2017 

TITLE  
DIGITAL SEMEN THAWING 

APPARATUS 

PRIORITY NA  

DESIGN NUMBER 290700  

 

 

CLASS 14-01 

IMAGINE MARKETING PVT. LTD., 117, FIRST FLOOR, SHAH AND NAHAR 

INDUSTRIAL ESTATE, OFF. DR. E. MOSES ROAD, WORLI, MUMBAI -400118, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  08/02/2017 

TITLE  HEADPHONE 

PRIORITY NA  
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DESIGN NUMBER 305906  
 

 

 

 

 

 
 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- II, BAHADURGARH - 

124507, HARYANA, INDIA.  

DATE OF REGISTRATION  23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 305908  
 

 

 

 

 

 
 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- II, 

BAHADURGARH - 124507, HARYANA, INDIA.  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 305910  
 

 

 

 

 

 
 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- 

II, BAHADURGARH - 124507, HARYANA, INDIA.  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  
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DESIGN 

NUMBER 
305912  

 

 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, 

MIE, PART - II, BAHADURGARH - 

124507, HARYANA, INDIA  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 305914  

 

 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- II, 

BAHADURGARH - 124507, HARYANA, INDIA.  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 305916  

 

 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- II,  

BAHADURGARH - 124507, HARYANA, INDIA  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  
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DESIGN NUMBER 305918  

 

 

CLASS 02-04 

AEROBOK SHOE PVT. LTD., 1458-59, MIE, PART- 

II, BAHADURGARH - 124507, HARYANA, INDIA  

DATE OF 

REGISTRATION  
23/05/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 297904  

 

 

CLASS 23-01 

BERMAD CS LTD., KIBBUTZ EVRON 22808, ISRAEL  

DATE OF 

REGISTRATION  
27/09/2017 

TITLE  
TWO WAY PILOT VALVE FOR 

CONTROLLING FLUID PRESSURE 

PRIORITY NA  

DESIGN NUMBER 297910  
 

 

 

 
 

CLASS 09-01 

STERLING PERFUMES INDUSTRIES LLC., P.O. BOX NO. 40769, DUBAI, U.A.E. 

DATE OF REGISTRATION  27/09/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 297928  

 

 

CLASS 12-11 

HERO MOTOCORP LIMITED, 34, COMMUNITY CENTRE, 

BASANT LOK, VASANT VIHAR, NEW DELHI, 110057  

DATE OF 

REGISTRATION  
28/09/2017 

TITLE  MUFFLER COVER FOR VEHICLE 

PRIORITY NA  

DESIGN NUMBER 297934  

 

 

CLASS 12-11 

HERO MOTOCORP LIMITED, 34, COMMUNITY CENTRE, 

BASANT LOK, VASANT VIHAR, NEW DELHI, 110057  

DATE OF 

REGISTRATION  
28/09/2017 

TITLE  INNER COWL FOR MOTORCYCLE 

PRIORITY NA  

DESIGN NUMBER 297951  

 

 

CLASS 24-02 

LABORATOIRES VIVACY, 44 RUE PAUL VAL ÉRY 75116 PARIS, FRANCE. 

DATE OF REGISTRATION  28/09/2017 

TITLE  HYPODERMIC SYRINGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003841006-0002  04/04/2017 EUIPO 
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DESIGN NUMBER 298005  

 

 

CLASS 12-11 

HERO MOTOCORP LIMITED, 34, COMMUNITY 

CENTRE, BASANT LOK, VASANT VIHAR, NEW 

DELHI, 110057 

DATE OF 

REGISTRATION  
29/09/2017 

TITLE  
MUFFLER FOR A TWO-

WHEELED VEHICLE 

PRIORITY NA  

DESIGN NUMBER 306483  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL. PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR.SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  09/06/2018 

TITLE  LADIES GARMENT 

PRIORITY NA  

DESIGN NUMBER 306651  

 

 

CLASS 13-03 

P. JAYAKUMAR, RESEARCH FACULTY, KALASALINGAM 

ACADEMY OF RESEARCH & EDUCATION, IRC - KALASALINGAM 

UNIVERSITY, ANAND NAGAR, KRISHNANKOIL -626 126, 

SRIVILLIPUTTUR (VIA), VIRUDUNAGAR DISTRICT, TAMILNADU, 

INDIA.  

DATE OF REGISTRATION  13/06/2018 

TITLE  AUTOMATIC SWITCH WITH TIMER 

PRIORITY NA  
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DESIGN 

NUMBER 
297765  

 

 

CLASS 12-16 

SCANIA CV AB, SE- 151 87, SÖDERTÖLJE, 

SWEDEN. 

DATE OF 

REGISTRATION  
22/09/2017 

TITLE  HANDLE FOR WINDSCREEN 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-0124  03/04/2017 SWEDEN 
 

DESIGN NUMBER 275164  

 

 

CLASS 24-01 

OTSUKA PHARMACEUTICAL FACTORY, INC., 115, AZA KUGUHARA, 

TATEIWA, MUYA -CHO, NARUTO-SHI, TOKUSHIMA, JAPAN.  

DATE OF REGISTRATION  02/09/2015 

TITLE  
OUTLET PORT FOR INFUSION SOLUTION 

BAG 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015-004894  06/03/2015 JAPAN 
 

DESIGN NUMBER 306956  

 

 

CLASS 07-02 

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE EINDHOVEN, 

THE NETHERLANDS.  

DATE OF REGISTRATION  21/06/2018 

TITLE  COFFEE MAKER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004561744-0002  22/12/2017 EUIPO 
 


